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THE MINISTER OF HEALTH AND 
FAMILY PLANNING (DR. KARAN 
SINGH): Mr. Chairman, Sir, it is a 
matter of very great satisfaction to 
me personally that the Ministry of 
Health and Family Planning has 
evoked the interest and participation 
of such a large number of Members.
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18.45 h**.

HALF-AN-HOUR DISCUSSION

CIA LINKS or various organizations 
AND FUNDS RECEIVED BY A CHARITABLE 

SOCIETY FROM ABROAD

SHRI BHOGENDRA JHA (Jai- 
nagar): Mr. Chairman, Sir, this H&lf- 
An-Hour Discussion arises out of the 
two Starred Questions asked earlier 
and incomplete and unsatisfactory 
answers given thereto in regard to the 
foreign finances, particularly, used hy 
the CIA in many developing countries 
and our own country.

I would like to draw tha attention 
of the House to the Tcport submitted 
by the Senate select committee on in­
telligence activities headed by Senator 
Frank Church which has cojne out in 
our papers today. Among the com­
mittee’s findings are—I quote:

“The CIA's 900 major covert ac­
tions from 1961 to 1975 were mar­
ginally controlled and their valufe 
was open to question.

The CIA conducted business ven­
tures intended to cover its opera­
tions. These included an airline 
charier concern, a security agency 
and an insurance company tha? 
invested in American securities and 
returned a $ 500,000 profit.

The agency maintained tics with 
the academic community and now 
has covert ties with hundreds of 
scholars, dozens of them unaware 
that they arfe working for the CIA.

The CIA was involved in several 
efforts to assassinate foreign lea­
ders.”

Then, the committee said;
“There were 14 covert arrange­

ments involving the ‘use’ of 21
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American missionaries and clergy­
men.

The CIA had * network of 'seve­
ral hundred' foreign persona in thte 
world news media lo provide intel­
ligence or to put out propaganda. 
Of these, some 50 were individual 
American journalists or employees 
of US media organisations.

It wa« learned from authoritative 
sources that the expense of the U.S. 
intelligence effort now stands at 
64.7 billion a year.”

Apart from this, with regard to the 
devastating nature of this organisa­
tion with which we should be con­
cerned, this is what it further says:

'The CIA continued to fund the
following: A publications and Press 
institute that maintained a world­
wide network of strineors and cor­
respondents; several international 
trade union organisations; a foreign 
based news service and a foreign 
based research and publishing in­
stitute

Of the riacent cast's, the report 
says, the CIA used ‘the pastor of a 
church in a third world country 
(name not disclosed) a? a principal 
agent to carry out covert action 
projects, and as a spotter, assessor 
and recruiter. This man collected 
political information and passed CIA 
propaganda to the local Press was 
paid by thk* CIA for more than 10 
years At the end, he was getting 
$11,414 a year from the CIA.”

That is why Senator Frank Church, 
Chairman of the Intelligence Com­
mittee, himself has called it as "rogue 
etaiphant run rampant” .

1 would like to say that the hon. 
Minister in his replies to our Ques­
tions, evaded the main issue. One 
wag in regard to the AVAED, the 
organisation with which we have boen 
concerned in Bihar mostly and which, 
according to our impression, has been 
mainly responsible for creating law­

lessness, arson, loot and all the trou­
ble in Bihar, for the demand of the 
dissolution of thfe Assembly, for the 
demand of the dissolution of the Lok 
Sabtea and the forcible resignations 
Of the Members of the Legislative 
Assembly for which the Constitution 
had to be amended to the effect that 
the Member must present himself be* 
fore the Speaker in order to get his 
resignation accepted.

The reply given on the first occa­
sion was that Rs. 68 lakhs’ account 
was kept at Jmui, a small sub-divi­
sional town of Bihar. That was in the 
trouble-spot of Bihar—where all the 
troubles erupted at that time. Apart 
from this, money was received from 
USA and West Germany.. . .
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SHRI BHOGENDRA JHA: These
are the two countries which, after the 
declaration of Emergency, day in and 
day out have been attacking our 
country, our dfamocrac/, our Prime 
Minister and our sovereignty also, and 
from these countries, money is com­
ing. The trouble is that, up till now, 
the Home Ministry sterns to have 
done nothing It was the Finance 
Ministry, the Income-tax Department, 
which went into the matter because 
this agency had been exempt from 
paying income-tax. As Mr. Brahma- 
nanda Reddy admitted the other day, 
tixis Agency has not been spending the 
amount for the purpose lor which it 
was meant. In that context, the sit­
uation has arisen with regard to the 
organizations which we have referred 
to.
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(Shri Bhogendra Jha]
One is with regard to the Indian 

Assepnbly of Youth. At one time— 
you wer© also here, Mr. Chairman, in 
this House—Shri Morarji Desal hap­
pened to be the Chairman and he, in 
this House, said that he did not know 
rtiat it w h s  being financed by ®*e CIA 
and that, after having come to know 
of it, he had resigned. That is what 
he said on the floor of this House.

Shri Jayaprakash Narayan had 
been an office-bearer of Congress for 
Cultural Freedom, another organisa­
tion which had been receiving CIA 
money. Shri Jayaprakash Narayan 
was elected Chairman of AVARD in 
1973, and in 19?S itself the trouble 
began in Gujarat. In 1974 we had 
the trouble in Bihar. The US Senate 
Committee report says that, upto 1975, 
action had been going on On some 
issues, even in violation of the orders 
of the then President, Mr. Johnson, 
was because of that, tho need for this 
Minister’s reply on that day was:

*1 may add *or >our information 
that, so far as contributing money 
from the Government’s sources to 
AVARD is concerned, it had bteen 
kept in abeyance/'

Not even stopped He was very gene­
rous; he said that Government was 
also financing these criminal activi­
ties and that it had been kept in abey­
ance now. No action has been taken. 
The Minister h% admitted that the 
money was spent for other purposes 
and not for the purpose for which it 
was meant. But not a single person 
has been arrested. This was the 
reply that we had received and it 
was because of that, the need for this 
discussion arose

In this situation, I would like to 
know what the Home Ministry parti­
cularly, which is in charge of the 
internal security of this country, 
is doing in this regard, whether 
the Home Ministry has taken 
steps on its own' through the CBI 
and other agencies to take into ac­
count the fact that almost all the

person involved in it are out now 
and to find out what functions they 
have performed and so on. We, in 
Bihar, know that up to the Block 
level, almost in every Block, there 
have been persons who have been 
paid Re. 200 per month for being a 
full-time worker and they had been 
creating trouble with regard to the 
total revolution, etc. Our Defence 
Minister is present now; he must be 
very much worried when the Home 
Minister refuses to act on such vital 
issues.

My question on the last occasion 
was;

“whether scrutiny of the seized 
documents and account books and 
Investigations into the specific sour­
ces, nature of receipt and applica­
tion of funds have since been com­
pleted”

The reply given by the Minister was:

"The scrutiny is still in progress.” 
This was scrutiny by the Finance 
Ministry With regard to Home 
Ministry, up till now no reply has 
come to us to say that anything has 
been done.

The organisations that were named 
in my question No. 434 were: World 
University Service, Indian Assembly 
of Youth, Moral Rearmament Asso­
ciation and Prajpita Ishwari Brahma 
Kumari Mahavidyala of Mount Abu. 
We also know with regard to Bal- 
yogeshwar, who has been claiming 
for the last so many years that be is 
a child, fortunately, the people of 
Bihar chased him away from Patna. 
He was caught while smuggling 
something to India.

We are aware of the activities of 
the CIA,  Some leaders have been 
killed; we have seen what happened 
in Bangladesh and Chile and several 
other countries. Our Prime Minister 
herself has been warning day in and 
a day out the country to be vigilant. 
She has been saying that those who
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had been demanding the evidence of 
such activities now after Bangladesh 
need not ask Jar any other evidence, 
la  these drcum stances, this lethargic 
behaviour and this complacent ap­
proach of the Home Ministry to this 
issue is very serious. Particularly, 
serious is that they are neither tak­
ing any action nor they are fore* 
warning the country, as if it is only 
the Prime Minister’s job and not the 
job of the Home Ministry, which is 
the guardian of the internal security 
of the country. In such a situation, 1 
would like to know, what specific 
steps the Home Ministry is taking 
with regard to the organizations that 
have been named; whether the office 
bearers have been or are going to be 
arrested, whether any action or pro­
secution against those who have been 
receiving the funds is going to be 
launched; whether the agencies which 
have been sending the money have 
got other contacts with the Indian 
firms also. The premises of some 
firms and business houses have been 
raided. We would like to know, 
whether these business firm? and 
those agencies have got any direct or 
indirect relations with their foreign 
donors in other respects also. We 
would also like to know, whether 
those foreign donors, for example the 
Protestants' organization of West 
Germany and USAID and others 
have got any contacts with the mass 
media in USA and West Germany 
which day in and day out ar» propa­
gating slanderous lies against nor 
country, ngainst our democracy and 
particularly against our Prime Minis­
ter. I would like the House to be 
told by the Minister particularly with 
regard to the action that he proposes 
to take.

SHRI C. K CHAN DRAPFAN 
(TelUcherry): Mr. Chairman, Sir,
while initiating the discussion, Shri 
Bhogendra Jha has told us, how the 
CZA is using academicians, religious 
heads, writers, artists, journalists 
and many other people of the coun­
t s  LS—U

try for carrying on their activities of 
espionage, In this connection, X would! 
like to draw the attention of the hon. 
Minister to some specific matters. 
One is about a seminer which was 
held by USIS; it was entirely finan­
ced by the USIS and was held 
Clark hotel, Jaipur. It was attended 
by fifty eminent educationists inclu­
ding Vice-Chancellors of most of the 
Indian Universities. While answer­
ing a question in the Rajasthan As­
sembly, the Education Minister said 
that the TJSIS neither cared to take 
permission from the State Govern­
ment, nor from the Rajasthan Uni­
versity or the UGC, but still they 
could hold such a meeting in which 
eminent educationists participated.

MR. CHAIRMAN: When was it
held?

SHRI C. K. CHANDRAPPAN: It
was held on 5th and 6th December,
1975.

Strangely, Sir, one of the Joint 
Secretaries of the Ministry of Edu­
cation and Social Welfare, Shastri 
Bhavan, Shri P. K. Umashankar was 
present in that seminar. And another 
gentleman is Mr. Binay Vyas, IAS, 
Secretary to the Governor, Raj 
Bhavan, Jaipur. Such people from 
very high positions in the Govern­
ment were also present in this Semi­
nar. This was held in a five-star 
hotel—this Amar Hotel is a five-star 
hotel—and all the participants were 
provided with air fare to and fro 
and lavishly entertained. This has all 
been admitted in the Rajasthan As­
sembly. •

I would like to draw the attention 
of the Minister that while we were 
Hiq^ncaing (he Foreign Contributions 
Regulation Bill you supplied to the 
members information—it is not a 
confidential document, it is placed 
also in the Lok Sabha library as an 
information document—and there 
the Rajasthan Chief Minister. I mean, 
the former Chief Minister said.........
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HR. CHAIRMAN: Please put ques­
tions. You should not make state- 
ment*.

m m  C. K. CHANDRAPPAN: The 
Chief Minister said that that organi­
zation is becoming a den of CIA 
activity. He apprehended ‘ hat.

Another gentleman called, Prof. 
Rudolf and his wife are also in Rajas­
than end are Involving in such acti­
vities where they are meeting often 
ex-Military officials—the Defence 
Minister is here—in Jaipur an<| other 
Rajasthan cities. Mr. Rudolf and his 
wife are throwing lavish parties to 
ex-Military officials—not ordinary ex> 
Servicemen, but top officials. I would 
like to know whether the Govern, 
ment is taking any note of it.

The second point is about the 
Vishwa Yuvak Kendra about which 
a reference is made. I need not ex­
plain what it is. It seems that when 
they translated their name—it was 
formerly the World Assembly of 
Youth . . .

MR. CHAIRMAN: I have to again 
tell the hon. Member that he should 
put questions and not make state­
ments.

SHRI C. K. CHANDRAPPAN: The 
Vishwa Yuvak Kendra has a big 
office which has been rented out by 
a public sector organization, the 
Tourism Development Corporation. 
I would like the Government to ex­
plain why a CIA outfit should be 
selected for tourism promotion.

Thirdly and lastly, if these are all 
serious matters, what are the steps 
the Government is taking  ̂ apart from 
saying to this House that there is a 
Foreign Contributions Regulation Ac* 
and are the Government *bo aware 
of the fact that there are so many 
diplomats who have diplomatic im­

munity working in the US Btabasfy 
who ace alleged to be CIA agent*? 
In that ease, what steps have the 
Government taken? These are the 
few questions to which 1 would like 
to have the answer.

SHRI B. V. NAQC (Kanara): As
far as this question of the CIA, this 
international espionage agency, the 
striking arm of the United States 
foreign policy is concerned, we seem 
to learn more and more from the 
definitely free press of the United 
States and thanks to Journalists like 
Jack Anderson ana the latest publi­
city which is given, I think, to the 
Senate committee headed by Senator 
Frank Church who has been conduc­
ting senatorial investigations and 
making absolutely fantastic diŝ  
coveries that right under our nose . . .

MR. CHAIRMAN: May I draw
your attention? I may inform you 
that you get the latest informatics 
about CIA from a latest book called’ 
‘CIA*—400 pages, written by two* 
American authors, one who has serv­
ed for 13 years in the State Depart­
ment and another for 6 years in CIA.

SHRI B. V. NAIK: It is said about 
the third world Press which has been 
virtually not a sort of infiltrated but 
virtually which has been bought. 
Now we can understand on the basis 
of our experience as to how certain 
news used to get such a rampant 
publicity which Mr. Mohsin, coming 
from Karnataka, is aware of. He also’ 
knows which is that local linguistic 
press which has been bought and 
which has changed hands. Mr. 
Mohsin has been kind enough to ad­
mit it............  (Interruptions)

These are the two sources—the 
United States Free Press and theii 
Senate. And secondly, I think, our 
source of information is our CPI in 
India including Mr. Banerjee arttf 
friends who seem to know meant 
about Jft than we the poor congiess-
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M*n on this akte. I do not know 
their ««wt«e of information inciden­
tally.

Z think, It is the responsibility, if 
Hot the bounden duty or something 
in that category, of the Homa Minis­
try to tett us something more than 
*0 give us thase platitudes—Foreign 
Contributions Regulation BUI. If you 
have to have teeth in the Foreign 
Contributions Regulation Bill you 
should have made it effective ntfw* 
pectiveiy. How many were the poli­
ticians in the pay-roll? How many 
were the journalists whom you defin­
ed as key personnel? That amend­
ment I had to withdraw. You know, 
why? This Report in reply so our 
friend Shri Priya Ranjan Das Munsi 
and Shri Bhogecdra Jha is dated 
about one month ago. One month is 
quite a long time whether it was in 
respect of your AVARD or MJLA. 
and Praja-pati or things like that. 
Let him come out—if it is half a mil­
lion rupees or something as a con­
tribution, we are not interested in 
the monetary value,—but in half a 
month or l j  months could he put his 
finger at least on one specific case? 
A man may embazzle about Rs. 1 
lakh but if he is caught at Rs. 500 he 
is finished it is a cognizable offence 
under the law of the land to work 
for foreign powers which amounts 
to a very very serious cause of es­
pionage. not only violation of Foreign 
Contributions Regulations BUI. In 
another country it is extremely pun­
ishable—it is high treason with capi­
tal punishment. Let him tell us 
whether he has or he has not with all 
the expertise and knowledge, been 
able to pinpoint one single culpable 
act or cognizable offence by the 
offenders.
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‘The Committee said, the agency 
used academic institutions, journa­
lists and religious organisations in 
the USA and abroad as part of its 
far flung espionage work.1*
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SHRI S. M. BANERJEE (Kanpur):
I will put only questions. From the 
attendance in the House it is quite 
dear that we are very much con 
cerned about the CIA. My question 
is this. I want to know whether hon. 
Minister’s attention has been drawn 
to a news report in ‘Clarity', the 
Newsmen’s News Weekly, dated the 
3rd April, 1976. The banner head­
line therein is: “Sanjay Gandhi’s
crusade against CIA’s Cover Centres.” 
It is stated there:

"Mr. Saojay Gandhi, Youth 
Congress Leader has taken the ini­
tiative to expose the anti-national 
activities of C.IA.-sponsored orga­
nisations in India.

Mr. Shashi Bhushan, M.P., who 
has unearthed several CIA rackets 
in the past, told ‘Clarity’ that it 
was at the initiative of Mr, Sanjay 
Gandhi, that the CBI and allied 
agondes launched action against 
CIA cover organisations like Asso­
ciation of Voluntary Agencies for 
Rural Development (AVARD), 
International Youth Hostel and

World Youth Assembly, operating 
in different parts of the country/’

How far this is true, Sir? This is 
my first question.

My second question is this: I want 
to know whether the Secretary of 
the Amnesty International is the 
Secretary of AVARD, namely. Dr. 
A  C. Sen. We were told that emi­
nent leaders had millions behind 
them. We were told that JP had 
millions behind him. Ultimately we 
have come to know what these mil­
lions behind him were. It has ap­
peared in the seme weekly:

“It appears that the CBI officials 
have raided the residential and 
office premises of prominent leaders 
of some of the Right wing parties, 
including Congress (O) and Jana 
Sangh.

Some revealing disclosures are 
expected to be made in this con­
nection by the Union Home Minis­
try.”

I want to know when those ‘reveal­
ing disclosures' will be made either 
by Mr. Monsin or by Mr. Brahma- 
nanda Reddy when he comes back- 
These are my questions.

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN): Mr. Chair­
man, Sir, I am thankful to the Hon. 
Members, especially to Shri Bhogen- 
dra Jha, for having focussed the at­
tention of the House to 'this impor­
tant topic.

I do not deny the scope of CIA or 
any other foreign organisation for 
intruding upon Hie political lift of a 
country like oure or any other coun­
try. As a matter of fact, the infor­
mation which we have, reveals that 
CIA had been responsible for tin 
overthrow of some of the Govern-
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monte elsewhere. J do not minimise
that aspect as pointed out by Shri 
Bhogendra Jba and other hoo. Mam* 
fears.

But the matter which has now been 
brought before title Bouse is regard* 
ing some particular organisations.

There Is one organisation which is 
called, World University Service. 
According to our information, this 
World University Service, is a suc­
cessor to the International Students’ 
Service, which came into being alter 
first world war in 1920. It is opera, 
ting in more than 40 countries all 
over the world.

The Indian National Committee of 
this World University Service was 
established in 1950 with headquarters 
at Delhi. Tt is a voluntary organisa­
tion of university teachers, students 
and administrators. It receives co­
operation from a number of interna­
tional bodies including the FAO, 
WHO. ILO, UNESCO, etc.

Firom 1970, the Indian National 
Committee of World University Ser­
vice concentrated its activities on the 
promotion of community develop­
ment and social programmes through 
the involvement oi university com­
munity and took up projects like the 
health centres etc.

But, anyway, Sir, I might point 
out that it has not come into adverse 
notice for any specific anti-national, 
or any subversive activities. We 
have also no reports to indicate that 
this organisation has actually re­
ceived any financial aid from the 
C.I.A. itself except of course that It 
appeared in the Press—in the New 
York Times in February 1967 Jt ap­
peared. Apart from that, we do not 
have information about the actual 
receipt as auck It has been divulged 
in 1947 that so many organisations, 
especially, the students’ organisation, 
Youth Organisation, Trade Unions 
organisation and universities wttre

receiving funds from the CXA. This 
was also mentioned in the U.S. Press, 
(fritemtptiorw).

SHRI BHOGHNDRA JHA: That
was the recipient of the C.LA. fund. 
Here is an organisation which re­
ceived funds from the World Univer­
sity Service. It is not directly re­
ceiving money from CIA.

SHRI F. H. MOHSIN: Except that 
it appeared in the U.S. Press, we do 
not have any information. We can­
not act solely upon what appeared 
in the Press. We must also have 
some candid information. (Interrup­
tions). Any way we are keeping 
these organisations under watch. We 
have no information regarding the 
linking of these organisations with 
CIA activities.

As regards the second organisation 
which he mentioned, the Indian As­
sembly of Youth, of course, the
Indian Assembly of Youth Is the
name of the Indian National Com­
mittee of the World Assembly of 
Youth which was formed at the ins. 
tance of one Mr. George Garter, 
Secretary of WA.Y. for Asia who 
visited India in 1954 and encouraged 
Shri Ramaknshna Bajaj to form the 
Indian National Committee of the 
World Assembly of Youth. It was 
later formed in April 1955. It was
then called ‘WAY (India)* which was 
later in 1960 renamed as Indian As­
sembly of Youth. IA.Y. is a federal 
tion oi National Youth organisation 
which provided a common forum 
where political students and other 
youth organisations work hand in 
hand for the welfare of the youth 
of the country. Its activities include 
coordinating the activities of the affi­
liated organisations working tor Urn 
welfare of the Youth, conducting o f 
lectures, meetings, seminars, national 
and International travel exchange 
programme, maintenance of research 
laboratories etc. One of the impor­
tant activities has been the sponger* 
ing of Vlswa Yuvak Kendta which
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now functions independently. XAY 
has not come to adverse notice so 
far for any specific antid&ationai and 
subversive activities.

SHRI C. K. CHANDRAPPAN: 
Why is the hon. Member reading it?

SHRI F. H. MOHSIN: Do you want 
me to admit whatever you said is 
correct?

SHRI C. K. CHANDRAPPAN: Why 
do you give a certificate like this to 
the organisation? (Interruption*)

SHRI F. H. MOHSIN: Let me com­
plete what I want to say.

SHRI BHOGENDRA JHA. Mr. 
Desai was Chairman of the Indian 
Assembly of Youth. He resigned and 
he informed this House also. He was 
not in the know of the fact that it 
was a recipient of the CIA money. 
Because he came to know of it, now 
he has resigned from it Is that true? 
'Hie disclosure was made by the New 
York Times. Do you mean to say 
that this is wrong or do you mean to 
say that this statement was wrong?

SHRI F. H. MOHSIN: Do not say 
that there is no scope for the CIA 
money having come into the hands 
of these organisations. So far, we 
have not got any specific informa­
tion of the CIA links with these or­
ganisations as yet. Anyway . . .

SHRI C. K. CHANDRAPPAN: Will 
they give it in writing? (Interrup­

tions).

MR. CHAIRMAN: The hon. Mem­
bers had said about Che functions of 
this organisation. But, you also tell 
them whet Is the source of their fin. 
ance?

SHRI F. H. MOHSIN: I have get 
that also. The major sources of its 
fund* ere membership fee . . .

SHRI S. M. BANERJEE: I am not 
saying anything against it. 1 know

wliet if your answer. Bat the whole 
point !e this. Let him mention only 
those organisations where he suspects 
some CIA activities. What is the use 
of gMng certificates to everybody?

SHRI BHOGENDRA JHA: Or let
him say that India is free of it.

SHRI F. H MOHSIN: You asked 
for 'the source of the funds of this 
organisation. According to our in­
formation the major source of its 
funds is membership fee from mem­
ber organisations . . .

SHRI RAMAVATAR SHASTRI: 
Everybody knows it,

SHRI F. H. MOHSIN: Please have 
patience. Then some grants from the 
Government of India in the previous 
years, aid from the World Assembly 
of Youth (Interruptions). . .

SHRI C. K. CHANDRAPPAN: The 
World Assembly of Youth is receiv­
ing CIA money. Whait is the point 
of giving a certificate to them?

SHRI F. H. MOHSIN: Then dona­
tions from other organisations like 
Foundation of Students of Youth 
Welfare, America, US Agency for 
International Development. The IAY 
has also received grants worth Rs. 6 
lakhs from the Ministry of Education 
and a part of land on concession rates 
for construction of its office building
at ChanakyapurL Of course in 1967 
the New York Times disclosed about 
CIA helping this organisation with 
funds. But there is no specific in­
formation to prove that in its acti­
vities here it has got links with CIA 
except press disclosure (Interrup­
tions).

SHRI BHOGENDRA JHA: Money
is coming. Whet else does he wairt?

SHRI F. H. MOHSIN: He should
realise that Government cannot fenc-* 
t|on only on the baste of pcefls «► 
ports.
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SHRI 6. M. BANSBJEX: Tbe
Prime Minister ha* said so mmy
time* about it. She has made 
meats.

SHRI C. K. CHAMDBAPPAN: She 
has said that she is aware of CIA 
activities. Do not ask lor evidence. 
Subversion cannot be proved that 
way . . .

MR. CHAIRMAN: You have made 
your points not once, but a dozen 
time*. Let the Minister make his 
points. (Interruptions). H you do 
not want to hear the reply, we will 
close the debate.

Would you kindly check up from 
that book by one person where it was 
said that the World Assembly of 
Youth has got CIA money?

"SHRI F. H. MOHSIN: We will
check up that also. But let this im­
pression not go round that we are 
not caring for the security of the 
country. We are more concerned— 
we are not less concerned—than 
members sitting opposite about the 
security of the country.

SHRI BHOGENDRA JHA' We 
hope so.

SHRI F. H. MOHSIN: Many of the 
measures that we take are not lor 
publicity. Otherwise, the whole 
effect is gone of the measures that 
are taken. The measures that are 
taken and the vigilance that is main­
tained to watch these organisations 
or check all these things are not a 
matter to be publicised or quoted 
publicly . .. (Interruption*}.

MR. CHAIRMAN: No running com­
mentary please.

SHRI F. IT. MOHSIN: Let our
friends not go with the impression 
that Government is all sleeping over 
the matter In spite of the tact that 
the I S  press has published so many

things. We have taffen serious notice 
of these things . . .

SHRI B. V. NA1X: Then what?

SHRI F. H. MOHSIN: Vigilance is 
maintained. I cannot make a cate­
gorical statement only on the basis of 
whatever the US press has said that 
it has got links with the CXA, that 
it has got so much funds.

SHRI S. M. BANERJEE: On a point 
of order.

MR. CHAIRMAN: There is no point 
of order. Let him continue.

SHRI S. M. BANERJEE: He should 
reply to the points.

SHRI F. II. MOHSIN; There are 
two other organisations, the Mora) 
Rearmament Association and the 
Prajapita Ishrwari Brahma Kumari 
Mahavidyalaya.

SHRI C. K CHANDRAPPAN: I
mentioned about the meeting in 
Jaipur.

SHRI F H. MOHSIN: I will come 
to that also.

U.S. press disclosures do not men­
tion about the Prajapita Ishwari 
BraEma Kumari Mahavidyalaya and 
the Moral Rearmament Association. 
But at the same time we are vigi­
lant.

Then I come to the Association of 
Voluntary Agencies for Rura] Deve­
lopment and all these things. It is 
true that the President of this is 
Shri Jayaprakash Narayan himself 
and the Vice-President is Radha-
krishnan. As has already been said 
by Shri Bhogendra Jha and other 
members, the account books of this 
organisation are seised and axe being 
scrutinised by the income-tax depart­
ment. IVom the scrutiny of accounts, 
we can know how much money has 
been received from the foreign coun­
tries ana how it has been vtfttsad.
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But .there am allegations that the 
moneys have been, used for agita­
tions.

SHRI F. H. MOHSIN: Very serious, 
serious allegations of misappropria­
tion.

SHRI tT. H. MOHSIN; Very serious. 
There are specific allegations. One 
is that in respect of projects taken 
up for rural development AVARD 
has grossly inflated the expenses and 
diverted it for non-cbaritable activi­
ties; secondly, a huge amounts were 
shown to have been given as ad­
vances to office bearers and later they 
were written off as irrecoverable; 
the office-bearers are alleged to have 
utilised some for non-charitable pur­
poses; thirdly, large sums were re­
ceived by name from foreign agen­
cies for use in agitations, etc. and 
they were not accounted for in the 
books and accounts; fourthly, ex­
penditure incurred on other organi­
sations like Amnesty International, 
etc. whtch were in no 'way connected 
with this . . .

SHRI BHOGENDRA JHA: What
are those foreign agencies?

SHRI F. H. MOHSIN: That is
under investigation. The accounts
books have been seized and they are 
being examined.

SHRI BHOGENDRA JHA: That is 
being done by the Income-tax de­
partment; what is the Home Minis­
try doing?

SHRI F. H. MOHSIN: The Home
Ministry is also doing its job; it is 
not as if we are sitting quiet over 
those matters. ( Mr. Chandrappan
mentioned about some seminar; If I 
had prior notice I would have col­
lected that information but I shall 
certainly look into it . , .  (Jnfcwrwp- 
tiotts).

SHRI BHOGENDRA JHA: What is 
the tottl amount received by

AVARD? In whdse names wwe 
moneys received?

SHRI T. H. MOHSIN: I do not
know whether I have the time now; 
anyway it is a matter of detail . . . 
(Interruption*).

MR. CHAIRMAN: There should not 
be a running commentary like this.

SHRI F. H. MOHSIN; I can say 
that PADI has not sanctioned any 
new project through AVARD after it 
came to our notice that the income- 
tax authorities have se*zed their 
account books. Let me say that we 
are very vigilant of not only those 
organisations which had been men­
tioned by my hon. friend but many 
other organisations also over whom 
a watch is necessary. We are vigi­
lant about that.

Hon. Members are aware that we 
recently passed a Bill, Foreign Con­
tribution Regu’ttion Bill which will 
authorise the government to took into 
the accounts of any such organisation, 
whether cultural or economic; of 
course political organisations do 
come under its purview.

SHRI B. V. NAIK: Why is the
income-tax department doing it? 
Why not you investigate it yourself?

MR. CHAIRMAN: Order, order.
Do not entertain any new point.

SHRI F. H. MOHSIN: There was
no law so far to regulate the inflow 
of foreign money. Let me make it 
clear that we dc not intend to stop 
all foreign assistance coming into 
India. Foreign money comes for 
various charitable purposes, for eco­
nomic development or poor people 
and workers, for educational reli­
gious and cultural institutions. It is 
not our intention to stop all inflow 
01 foreign money. We do not want 
that money coming inside for such 
purposes should be diverted Cpar sub­
versive activities. The Bill which
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has been passed recently will take 
cere of it  It has not yet been en­
forced because the rules ere being 
framed and very soon it will come 
into force, I again thank all the 
Members for drawing our attention 
and I can also assure the hon. Mem­
bers on this point

We are aware of Che possible dan­
gers of foreign agencies like the CIA 
and other agencies. We have been 
taking and we will continue to take 
all the necessary steps in the inte­
rests of the country and keep a vigi­
lant watch over all such organi*»» 
tions.

SHRI BHOGENDRA JHA: 
garding AVARD, the Finance Minis­

try is doing something, but has the 
Home Ministry taken up Che matter?

SHRI F. H. MOHSIN; The income- 
tax authorities are looking into it 
and we are also watching it. As soon 
as the investigation is complete, ac­
tion would be taken if necessary by 
the Home Ministry also.

ttt r n r f tr  * r f t e t r : f t  wsw v w

firrtV  2 9 * $ * ,  197  6 V l *PF

l*Jt tern.
The Lok Sabha then (adjourned till 

Eleven of the Clock on Thursday, 
April 29, 1976/Vatsakha 9, 1898 (Saka).
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